
 
 
 
 
IN THE HIGH COURT OF ORISSA, CUTTACK 

N O T I C E 
 

 As directed, it is hereby informed that the following case will be taken 
up before the Single Bench of Hon’ble Mr. Justice R.K.Pattanaik today, the 
6th November, 2026. 

 
COURT NO - III (OLD BUILDING) 

  
THE HON'BLE MR. JUSTICE R.K.PATTANAIK 

 

1) WP(C)/36939/2026 

[ ODHC010875082026 ] 
(I.A No.-21860/2026 is at flag 

“A” for stay.)MENTION 

FRESH ADMISSION - OTHERS 

HOCKEY ASSOCIATIONS OF 

ODISHA 

Vs 

UNION OF INDIA 

ANJUMAN TRIPATHY 
A.TRIPATHY, N.DADHICHI, 

N.K.PANIGRAHI 

 

 

 

 

 

 

            BY ORDER, 
 
 
 
           THE HIGH COURT OF ORISSA     SD/ SHIBASISH GIRI 

            CUTTACK        06.11.2026 
            06.11.2026                                                 DY.REGISTRAR (JUDL.) 

 
 

 


